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that people should not drink but the
question is whether the prohibition
policy as followed has led to that
result or not. This is our concern.
That is why in the earlier period we
had thought that we should lay stress
on temperance rather than prohibition
as such. As I have already said—this
is my personal view and not neces-
sarily government’s—so far as a rich
person is concerned, if he wants to
drink and does not mind dying of
drink, it is his business but when an
industrial labourer or a poor man
because of addiction to drink deprives
his family of food and other essential
commodities, then it does become the
business of gociety and of government.
Somehow we have to work out a
policy. So far, I am sorry to say. the
prohibition policy has not worked in
any place, not even in Gujarat where
so much effort was made to this end.

SHRI RATANSINH RAJDA: 1 am
thankful to the Prime Minister but 1
want to say that ithe gentleman who
gave the advertisement happens to be
the President of the local Congress (I).

SHRIMATI INDIRA GANDHI: 1 did

not know about it. We shall look into
it.
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MR, SPEAKER: How many villages
are you going to electrify?

ot arvmer Ter fawry @ swE  fem
S oAy ¥ sraarw fFAT WA o1 g
iy §7 wr g 1

ag gwd  «F1 g fr uew fama =t &
T oW BT O F A 1 3w qv fygaor
fra gw1e fFar ST "EAT 8, T qRoATAAm
FAT wlt N T v AGA FT AHIAA FFAT T 0
gt % AmAa faw FAw s gww g, oz
uF Oar vy 8, frawr faare frar @
% M gw Ty gmafasar [_oar wArs

A fF AmAw fue = faain fear sy

5 QHe EHATTRW T : ATAAY
gxes, =t areE, A 9w Q@ § fw geifag-
WEE W&l FT EIS ;T & | F I

& ArArT Sregar g afew sy wew g
& oy & Tua frgeama & fad 1500

wiEt § gwfa fact ot | wR Fe) feafa &t
& 1 wraEy m‘twrwrfaﬁ;ﬁiimﬁﬁwal



1z Oral Answers

wew W . Wred wwer wan
q¥ 1

SHRI M. SATYANARAYAN RAO:
Only 45 per cent of the villages have
been covered by the electrification
scheme. I would like to know from
the Minister whether in Sixth Plan at
least cent per cent villages will be
electrified. Recently I put a question
to the Energy Minister. He said that
jt did not come under his Ministry.
The Power Minister said that he had
no financial powers. I would like to
know whether the Planning Minister
will be able to give this information.

SHRI N. D. TIWARI: His question
first of all has to be answered by the
State Governments. They have to
provide for rural electrification out-
lays in their State Plans. So, in
different States we have different view
of the matter and in some States we
have achieved cent per cent electri-
fication, in some States we have
achieved 60 to 70 per cent and in some
other States we have achieved 30 to 40
per cent electrification, So, primarily
it is the responsibility of the State
Government to formulate the plan. We
woulg very much like to give them
high priority.
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Crimes against Women

*761. SHRIMATI GEETA
MUKHERJEE:

SHRI INDRAJIT GUPTA:

Will the Minister of HOME

AFFAIRS be pleased to state:

(a) whether any survey of crimes
against women hag been made;

(b) whether statistics relating
thereto have been compiled;

(c) it so, the findings thereof; and

(d) if not, whether Government pro-
pose to undertake such a survey?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI YOGENDRA MAKWANA):
(a) to (d). State-wise figures of inci-
dents of crime against women wiz.,
(i) Reporteq cases of rape from 1975
to 1978. (ii) Wife burning tragedies
from 1975 to 1979, (iii) Suicides by
newly married women from 1977 to
1979 and iv) Cases of dowry deaths
in 1978-79 are given in the enclosed

statements. (Annexure I to IV).
- 1§

To make a more comprehensive
survey of crime against women, the
Bureau of Police Research and Deve-
lopment has currently undertaken on
the subject, a project for study, which
is in progress.





